IN THE CENTRAL ADMINIZTRATIVE TRIBUNAL, , JAIPUE BIDNCH, JATPUR.
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Shri M. Ravindran and : N o e
Respondents
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Connesl for ths respondsnis,

Hon'ble Mr, Gopal Irishna, Membsr (Jadicial)

Hont'bhls Mr, 0.F, Shaima, Member (Admdniztvative

to the learned counssl for the netiticonsr. The sane

have bzen prodused hefore us and taksn on record, In

infruotucus, and ig i3 heveby: dismissed, Notices
stand Jdischarged.
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